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EIGHTEENTH REPORT OF THE

PUBLIC ACCOUNTS COMMIT-
TEE (1958-59)

SHrt AMOLAKH CHAND (Uttar
Pradesh): I beg to lay on the Table
a copy of the Eighteenth Report of
the Public Accounts Committee
(1958-59) on the  Appropriation
Accounts (including Proforma Com-
mercial Accounts) (Civil), 1955-56
and Audit Report, 1957.

REPORT OF THE JOINT COM-
MITTEE OF HOUSES ON THE
ARMS BILL, 1958

THE DEPUTY MINISTER oF
HOME AFFAIRS (SHRIMATI VIOLET
Arva): I beg to lay on the Table
a copy of the Report of the Joint
Committee of the Houses on the Bill
to consolidate and amend the law re-
lating to arms and ammunition.

EVIDENCE TENDERED BEFORE
THE JOINT COMMITTEE OF THE
HOUSES ON THE ARMS BILL,

1958.

SHRIMATI VIOLET ALVA: I beg to
lay on the Table a copy of the evi-
dence tendered before the Joint Com-
mittee on the Houses on the Arms
Bill, 1958.

REPORT OF THE JOINT COMMIT-
TEE OF THE HOUSES ON THE
BANKING COMPANIES (AMEND-
MENT) BILL, 1959.

Dr. R. B. GOUR (Andhra Pra-
“desh): I beg to lay on the Table a
copy of the Report of the Joint Com-
mittee of the Houses on the Bill fur-
ther to amend the Banking Com-
panies Act, 1959.

EVIDENCE TENDERED BEFORE
THE JOINT COMMITTEE OF THE
HOUSES ON THE BANKING
COMPANIES (AMENDMENT)
BILL, 1959.

Dr. R. B. GOUR: I beg to lay on
the Table a copy of the evidence
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I. THE DowRry PRroHIBITION BILL,
1959

II. THE INDIAN ELECTRICITY
(AMENDMENT) BrrL, 1959



